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(b) whether Government have taken 
steps to utilise the talents of these 
trained personnel by tryine to per-
~uade them to return to India; and 

(c) whether Government propose to 
set up an agency such as National 
Employment Bureau to maintain con-
stant contad with such trained per-
sonnel and see that their services are 
".J~ed at the cn.posal of their own 
country or other less-devel(,ped coun-
tries, who look up to India for sym-
pathetic co-operation? 

'lbe Minister of Scientific Research 
and Cultural Affairs (Shri Humayun 
Kabir): (a) ,(i) to (iv). Government 
do not have accurate inf('rl11ation, but 
over 3000 persons who are at present 
abroad have registered th"mselves in 
the Indians Abroad Section of the 
Notional Register, registration in 
which is voluntary. Information about 
these persons Is periodically publish-
ed in the Technical Manpower Bulle-
tin and Indian Abroad Directories, 
copies of which are avaiiable in the 
Library of the House. 

(b) and (c) Attention of the Hon'ble 
Member is drawn to reply to part (b) 
of Unstarred Question No. 410 on 1st 
May, 1962. 

Prohibition in Delhi 

964. Shri P. R. Chakraverti: Will the 
Minister for. Home Aft'airs be pleased 
to state: 

(a) whether the attention of Gov-
ernment has been drawn to the figures 
released by the Delhi Administration 
showing the results of the first phase 
of Prohibition programme introduced 
in Delhi six years earlier; 

(b) if so, how Government account 
for the increased consumption of both 
foreign and country liquor; and 

(c) in the light of their findings, 
whether Government propose to have 
a general review of the results achiev-
ed in all the States and devise an 
app~opriate policy for achicvi'1g real 
social benefits? 

The Minister of State in tbe Mlnis-

try 01 Home Affairs (Shri Datar): 'a) 
Yes. 

(b) The increase in the consump-
tion of both foreign and country liquor' 
can be due to many reasons like:-

(i) Increase in population. 

(ii) Visits of more foreigners to 
Delhi either as delegates to In-
ternational Conferences, Exhibi-
tions etc. or as tourists. 

(iii) Various measures adopted 
by the Delhi Administratirn for 
checking the illicit saJe of liquor 
have also resulted in an increase 
in the sale of illicit liquor. 

(c) This will be considered by the' 
Central Prohibition Committee at its 
next meeting. 

S.C. & S.T. Persons for I.A.S. and 
I.P.S. 

965. Shri Rishang Kelsbing: Will the 
Minister of Home Affairs be pleased 
to state: 

(a) the number of perSOhS belong-
ing to Scheduled Tribes and Schedul-
ed Castes selected for LAS. and I.P.S. 
from March, 1957 to MarC!h 1962; 

(b) the number of persons appoint-
ed and posted during these yt'ars; 

(c) whether any special attcntion is 
given to recruit more persons belong-
ing to Scheduled Tribes and Schedul-
ed Castes; and 

(d) if so, how? 

Thl' Minister of State in the Minis_ 
try of Home Affairs (Shri Datar): (a) 
and (b): 
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